
      

     
  

     

       
   

            
         

  

    

        

      

    

         

             

           

       

          

       

           

        

          

           

          

          

            

              

           

          

  



      
  

          

           

              

          

            

              

            

             

              

 

          

             

            

             

               

   

            

           

           
        

           

            

            

          

           

             

              

  

              

          

         



      

   

           

         

         

          

     

              

           

         

           

      

         

            

          

          

       

          

            

      

            

         

  

           
         

     

            

       

      

           

      

     



, NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH, MUMBAI
CP No.70fieBPl2077

(vi) That this Bench hereby appoints Mn Rajeeo Mannadia, Chartered

Accountants with registration no. IBBI/IPA-OUP-003201201.6-

201711904 having address at Rustomjee Azziano, Flat No.1501, 15th

Floor, A wing, Near Saket Complex, Majiwada Thane (W) - 400 607,

email - mannadiarrajeev@yahoo.co.in, as Proposed Interim Resolution

Professional to carry the functions as mentioned under the Insolvency

and Bankruptcy Code.

9. Accordingly, this Petition is admitted.

B. S.V. PRAKASHKUMAR
Member (|udicial)

V. NALLASENAPATHY
Member (Technical)
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